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O R D E R 

Per Rahul Chaudhary, Judicial Member: 

1.  The present appeal was preferred by the Assessee/Appellant 

against the order, dated 27/09/2023, passed by the Ld. 

Commissioner of Income Tax (Exemptions), Mumbai for the 

Assessment Year 2022-23. 

 
2.   The Assessee/Appellant has now moved an application dated 

08/04/2024 seeking withdrawal of the appeal for the reason that 

the Assessee/Appellant wishes to approach the Hon’ble Bombay 
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High Court in writ jurisdiction. The Ld. Departmental 

Representative has no objection to the said application. 

Accordingly, the Assessee/Appellant is permitted to withdraw the 

present appeal and the same is dismissed as being withdrawn.  

 
3.  In result, the present appeal is dismissed as withdrawn.  

 
4.  Order pronounced on 16.04.2024. 

 
  
                  
                  Sd/-            Sd/-   

(Prashant Maharishi) 
 Accountant Member 

 
 

       (Rahul Chaudhary) 
       Judicial Member 

 

  

मंुबई Mumbai; िदनांक Dated :   16.04.2024 
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आदेश की Ůितिलिप अŤेिषत/Copy of the Order forwarded  to :   

1. अपीलाथŎ / The Appellant  
2. ŮȑथŎ / The Respondent. 
3. आयकर आयुƅ/ The CIT 
4. Ůधान आयकर आयुƅ / Pr.CIT  
5. िवभागीय Ůितिनिध, आयकर अपीलीय अिधकरण, मंुबई / DR, ITAT, 

Mumbai 
6. गाडŊ  फाईल / Guard file. 

                 

                                                           आदेशानुसार/ BY ORDER, 
 
सȑािपत Ůित //True Copy// 
                        उप/सहायक पंजीकार    /(Dy./Asstt. Registrar) 

      आयकर अपीलीय अिधकरण, मंुबई /  ITAT, Mumbai 
 
 
 
 
 
 

 


